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firm has been permitted to set up a factory at
Mandya (Mysore State) for the manufacture of

cheese and other dairy products.

SHRI N. SRI RAMA REDDY: May I know
whether the Government of Mysore have made
any representation with regard, to shortage in
the supplies of liquid milk in Bangalore and
that in view of that permission should not be
given to collect milk in and around the
Bangalore area?

SHRI N. KANUNGO: I am not aware of that.
But that factor will have to be gone into
because for cheese manufacture sufficient milk
is necessary.

SHRI N. SRI RAMA REDDY: What is the
name of the company which has been
permitted to start cheese manufacture in
Mandya?

SHRI N. KANUNGO: They have not been
permitted. But the Urmi Cheese and Chemicals
Limited, Bombay, have been allowed to set up
a factory in Mandya.

SHRI N. SRI RAMA REDDY: May I know
when this factory will go into production?

SHRI N. KANUNGO: They will go into
production within eighteen months. In any
case the Dairy Products Research Institute of
Bangalore has recommended the location of
the factory there.

SHRI N. SRI RAMA REDDY: Who are the
applicants for the manufacture of Ovaltine in
Bangalore area?

SHRI N. KANUNGO: The Mysore Industrial
and Testing Laboratory, Bangalore.
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VIOLATION OF INDIAN BORDER BY
PAKISTANIS

*238. SHRI V. M. CHORDIA: Will the
PRIME MINISTER be Dleased to state:

(a) how many times the people of East
Pakistan and West Pakistan crossed into the
Indian territory and committed thefts,
manhandled people, looted and caused loss
of animals and of human life during the
years 1959, 1960 and 1961 respectively; and
trie number of times they violated the Indian
border;

(b) how many persons connected with the
above incidents were arrested and punished
during each of these years;

(c) what action has been taken by
Government to take up the matter with the
Government of Pakistan; and

(d) what has been the total loss of (i)
property, (ii) human life and (hi) animals in
the incidents in each of the years referred to
in part (a) above?]

f[ 1 English translation.
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THE MINISTER ofF STATE IN THE
MINISTRY ofF EXTERNAL AFFAIRS
(SHRIMATI LAKSHMI MENON): (a) to (d) Facts
are being collected and will be placed on the
Table of the House as soon as fairly complete
information  becomes  available.  The
collection of the information is likely to take
considerable time. Each and every incident
involving violation of the border is taken up
either at the State Government level or at the
diplomatic level with the Government of
Pakistan.
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SHRIMATI LAKSHMI MENON: I have given
the reason why this information is not so
casily available. We have to consult the
various States. Some of them may not be so
important as to report to the headquarters.

Therefore, it would take some time to collect
this information.
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SHRIMATI LAKSHMI MENON: All this
information will be collected.

SHRI A. M. TARIQ: May I know whether the
Government of India is aware of this fact that
the so-called Azad Kashmir forces or
military on the Kashmir territory is using
modern war weapons? Is it also , fact that
these weapons are part of the aid which
America gives to Pakistan? If it is so, what
action has the Government of India taken?

SHRIMATI LAKSHMI MENON: This does
not arise out of this question, Sir.

SHRIA. M. TARIQ: It does, Sir.

MR. CHAIRMAN: That is your opinion.
Next question.
REPATRIATION  OF PORTUGUESE ~ DE-
TAINEES IN GOA

»a JISHRI A. B. VAJPAYEE: ""- \ DIWAN
CHAMAN LALL:

Will the PRIME MINISTER be pleased to state:

(a) the progress made with regard to the
repatriation of Portuguese detainees in Goa;

(b) whether Government have received any
fresh proposals from the Government of
Portugal in this regard; and

(¢) if so, the nature thereof md
Government's decision thereon?

THE MINISTER oF STATE IN THE
MINISTRY oOfF EXTERNAL AFFAIRS
(SHRIMATI LAKSHMI MENON): (a) to-(c)
Agreement has been reached with the
Government  of  Portugal  regarding
repatriation of the Portuguese military and
civilian personnel from Goa. They will be
taken by air from Goa to* Karachi in aircraft
chartered by the Government of Portugal,
The airlift

fThe question was actually asked on the
floor of the House by Sh"i A. B. Vajpayee.



